ORISSA HIGH COURT

FILING REPORT ASON :09/06/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0004319/2021 KEDARJENA @ LITU BIKRAM CHANDRA GHADEI JALESWAR /185 /2021
VS VS SPL.JUDGE,BALASORE(Baleshwar)
STATE OF ODISHA Spl/0000130/2021
2 BLAPL/0004320/2021 CHHOTU @ BIJAYKANT @ NILAMBAR GOP @DENKSH FRAMIDA RAJGANGPUR /135 /2012
Vs VS DISTRICT & SESSIONS JUDGE,SUNDERGARH(Sundargarh)
STATE OF ODISHA ST/0000059/2013
3 BLAPL/0004321/2021 ANIL @ HRUDANANDA HARICHANDAN TARA PRASAD MOHAPATRA KUMBHARAPARA /66 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0000859/2021
4 BLAPL/0004322/2021 BABULI PRADHAN SAPAN KUMAR PAL JENAPUR /168 /2017
VS VS DIST.& SESSIONS JUDGE,JAJPUR(Jajapur *)
STATE OF ODISHA CT/0000120/2018
5 BLAPL/0004323/2021 DEBU @ DEBADUTTA NAIK TARA PRASAD MOHAPATRA CHAMPUA /77 /2020
VS VS A.D.J.,CHAMPUA (Kendujhar)
STATE OF ODISHA ST/0000041/2020
6 BLAPL/0004324/2021 BIBHUTI DAS SATYA PRAKASH SATPATHY JATNI P.S. /308 /2019
Vs VS 5TH ADDL.SESSIONS JUDGE, BBSR(K hordha *)
STATE OF ODISHA TR/0000420/2019
7 BLAPL/0004325/2021 KALU @ PRASANTA KUMAR BHOI GOLAK BIHARI JENA DELANGA /111 /2020
VS VS JM.F.C.,PIPILI(Puri)
STATE OF ODISHA GR/0000315/2021
8 BLAPL/0004326/2021 SIPUN KUMAR KABI SATYA PRAKASH SATPATHY KHANDAGIRI P.S. /317 /2019
VS VS A.D.J. BHUBANESWAR(K hordha*)
STATE OF ODISHA CT/0000041/2020
9 BLAPL/0004327/2021 ANDIYA GADAKA SHANTI PRAKASH MOHANTY GUDARI /16 /2021
Vs VS S.D.JM. CIVIL JUDGE (JD),GUNUPUR(Rayagada *)
STATE OF ODISHA GR/0000074/2021
10 BLAPL/0004328/2021 SANJAY DAS TARA PRASAD MOHAPATRA BALIAPANDA /50 /2021
VS VS SPECIAL JUDGE, PURI(Puri)
STATE OF ODISHA Spl/0000034/2021
11 BLAPL/0004329/2021 RAMESH NAYAK @ RAMESH NAIK TARA PRASAD MOHAPATRA BALIAPANDA /50 /2021

VS
STATE OF ODISHA

VS
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12 BLAPL/0004330/2021 RAJESH PANDA TARA PRASAD MOHAPATRA KUMBHARAPARA /71 /2021
Vs VS SPECIAL JUDGE, PURI (Puri)
STATE OF ODISHA Spl/0000033/2021
13 BLAPL/0004331/2021 GITA @ HARANA PANDA @ BEHERA TARA PRASAD MOHAPATRA BALIAPANDA /50 /2021
VS VS SPECIAL JUDGE, PURI(Puri)
STATE OF ODISHA TR/0000061/2021
14 BLAPL/0004332/2021 SUSANTA SINGH PRASANTA KUMAR SAHOO TAISARA /198 /2020
Vs VS DISTRICT & SESSIONS JUDGE,SUNDERGARH(Sundargarh)
STATE OF ODISHA ST/0000030/2021
15 BLAPL/0004333/2021 MARKANDA MUDULI ANIRUDHA DAS JHARIGAM /104 /2017
VS VS DISTRICT AND SESSIONS JUDGE,NAWARANGPUR(Nabarangapur *)
STATE OF ODISHA CT/0000049/2018
16 BLAPL/0004334/2021 PRADIP PARIDA PARTHA SARATHI DAS KHALLIKOTE /106 /2019
Vs VS ADDL SESSIONS JUDGE, KHALLIKOTE(Ganjam)
STATE OF ODISHA ST/0000030/2020
17 BLAPL/0004335/2021 SUDHIR PUTEL TARA PRASAD MOHAPATRA BHAWANIPATNA SADAR /135 /2021
VS VS SPECIAL JUDGE,BHAWANIPATNA (Kalahandi)
STATE OF ODISHA Spl/0000037/2021
18 BLAPL/0004336/2021 DILESWAR KISAN DINESH KUMAR MOHANTY KUCHINDA /7 /2021
VS VS A.D.J,KUCHINDA (Sambal pur)
STATE OF ODISHA ST/0000021/2021
19 BLAPL/0004337/2021 AMIT MIRDHA BISWAJT RANJAN TRIPATHY RAIRAKHOL /228 /2020
VS Vs S.D.JM.,RAIRAKHOL (Sambal pur)
STATE OF ODISHA GR/0000625/2020
20 BLAPL/0004338/2021 MAHANTA @ ASHOK NAYAK TARA PRASAD MOHAPATRA JODAPADAR /21 /2021
Vs VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0000161/2021
21 BLAPL/0004339/2021 TEJRAJMEHER JAGABANDHU SAHU /10
VS VS A.D.JPADAMPUR(Bargarh *)
STATE OF ODISHA CT/0000115/2017
22 BLAPL/0004340/2021 KANHU NAYAK TARA PRASAD MOHAPATRA KUMBHARAPARA /84 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0000979/2021
23 BLAPL/0004341/2021 KUNA @ TUKUNA SAHU PARTHA SARATHI NAYAK CHHENDIPADA /363 /2019
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VS VS ASST. SESSIONS JUDGE,ANGUL (Anugul *)
STATE OF ODISHA CT/0000003/2021
24 BLAPL/0004342/2021 BABULA @ KRUSHNA CHANDRA BEHERA  ASHOK KUMAR SAHOO RAJKANIKA /45 /2021
Vs VS A.D.J.KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0000045/2021
25 BLAPL/0004343/2021 SANU @ SATYAJIT NAIK ADITI HOTA TALCHER TOWN /364 /2020
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0001520/2020
26 BLAPL/0004344/2021 PRAFULLO DALEI @ PRAFULLA DALAI DIPTI RANJAN BHOKTA JEY PORE SADAR /80 /2021
Vs VS DISTRICT & SESIONS JUDGE,JEY PORE(K oraput)
STATE OF ODISHA TR/0000030/2021
27 BLAPL/0004345/2021 BABULU @ PRATYUSKUMAR PANDA MANOJKUMAR MOHANTY SONEPUR /116 /2014
VS VS A.D.J., SONEPUR(Sonapur *)
STATE OF ODISHA SC/0000017/2015
28 BLAPL/0004346/2021 SAMIR PRADHAN SUSANTA KUMAR TRIPATHY BARAMBA /96 /2021
VS VS JM.F.C..BARAMBA (Cuttack)
STATE OF ODISHA GR/0000094/2021
29 BLAPL/0004347/2021 RABISHANKAR MAHANANDIA SUSANTA KUMAR TRIPATHY TITILAGARH /42 /2021
VS Vs S.D.JM.-CIVIL JUDGE (JD), TITILAGARH(Balangir)
STATE OF ODISHA GR/0000042/2021
30 BLAPL/0004348/2021 PRAKASH PRADHAN NEPOLEON SAHANI RANPUR /91 /2021
Vs VS JM.F.C.,RANPUR(Nayagarh *)
STATE OF ODISHA GR/0000149/2021
31 BLAPL/0004349/2021 KUNA SAHU JTENDRA SAMANTARAY DHARAKOT PS/157 /2019
VS VS A.D.J ASKA(Ganjam)
STATE OF ODISHA ST/0000033/2020
32 BLAPL/0004350/2021 ROHIT SAHU JTENDRA SAMANTARAY DHARAKOT PS /157 /2019
VS VS A.D.J,ASKA(Ganjam)
STATE OF ODISHA ST/0000033/2020
33 BLAPL/0004351/2021 MUNU @ SK. SABARALI SAMARENDRA MOHANTY JAGATSINGPUR /174 /2020
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0004352/2021 BIKRAM SUTAR SAMARENDRA MOHANTY KUJANGA /34 /2021

VS

VS
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STATE OF ODISHA I

35 BLAPL/0004353/2021 RAGHUDHAR MALIK SOMANATH MITRA 110
VS VS 0
STATE OF ODISHA I

36 BLAPL/0004354/2021 RANJAN BEHERA ASHOK KUMAR BEHERA (2) PHIRINGIA /49 /2020
Vs VS 0
STATE OF ODISHA I

37 BLAPL/0004355/2021 JAGABANDHU KARMI PULAKESH MOHANTY SAINTALA /204 /2018
VS VS 0
STATE OF ODISHA I

33 BLAPL/0004356/2021 DILIPKUMAR KANHAR ASHOK SAHOO 110
VS VS 0
STATE OF ODISHA I

39 BLAPL/0004357/2021 SANJAYA KUMAR MALLICK JAGANNATH BHUYAN K.NUAGOAN /20 /2021
VS VS 0
STATE OF ODISHA I

40 BLAPL/0004358/2021 SADASIBA BEHERA @ SIBA BHOI AJT KUMAR PANDA JATNI P.S. /215 /2021
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0004359/2021 DEEPAK KUMAR NATH BIDESHI KUMAR GHADEI 110
VS VS 0
STATE OF ODISHA I

42 BLAPL/0004360/2021 LOHIT CHHACHHAN N.K.DAS SUNDARGARH TOWN /43 /2021
VS VS 0
STATE OF ODISHA I

43 BLAPL/0004361/2021 KUNJA BIHARI NAYAK @ RINKU SULOCHANA PATRO KENDRAPARA SADAR /201 /2020
Vs VS 0
STATE OF ODISHA I

44 BLAPL/0004362/2021 KULU @ BINOD KUMAR SUNDARAY ACHYUTANANDA PATTANAIK BEGUNIA P.S. /1/2021
VS VS 0
STATE OF ODISHA I

45 BLAPL/0004363/2021 JTENDRA BEHERA AMIT KUMAR NATH 110

VS
STATE OF ODISHA

VS
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46 BLAPL/0004364/2021 DILIPKHILA TUKUNA KUMAR MISHRA JEYPORE SADAR /80 /2021
VS VS 0
STATE OF ODISHA I
47 BLAPL/0004365/2021 SIBA MOHANTY @ SIBA SANKAR MOHANTY JYOTIRMAYA SAHOO CHATRAPUR /378 /2020
VS VS 0
STATE OF ODISHA I
48 BLAPL/0004366/2021 SRIMAT @ SRIMANTA BHESRA SAROJKUMAR PADHY DEOGAON /21 /2021
VS VS 0
STATE OF ODISHA I
49 BLAPL/0004367/2021 NARAYAN PRADHAN GOURAV MOHANTY /10
VS VS 0
STATE OF ODISHA I
50 CMP/0000312/2021 MURALI BEHERA @ MURALIDHAR BEHERA BIJOY DASMOHAPATRA /1
VS VS 0
LAXM| BEHERA I
51 CONTC/0003192/2021 RANJT KUMAR NAYAK ADV /1
VS VS 0
N.K.PRADHAN, G.M, FC I
52 CONTC/0003193/2021 SANKIRTAN BISHI ADV /1
VS VS 0
SURESH KUMAR BASISTA Il
53 CONTC/0003194/2021 ARNAPURNA MOHANTY ADV. /1
VS VS 0
SADANANDA PRADHAN,BEO I
54 CONTC/0003195/2021 RAMAKANTA BARIK ADV. /1
Vs VS 0
SCHOOL AND MASS EDUCATION I
55 CONTC/0003196/2021 RAMANATH GANDA ADV /1
VS VS 0
D.K.SINGH, IAS I
56 CONTC/0003197/2021 RAMESH CHANDRA MISHRA SADASIVA PATRA /1
VS VS 0
SANJEEV KUMAR I
57 CONTC/0003198/2021 BINA MAHESWARI ADV /1
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VS VS 0
SATYABRATA SAHU, IAS I
58 CONTC/0003199/2021 PRAKASHINI PANDA ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
59 CONTC/0003200/2021 SRIRAM NAIK ADV /1
VS VS 0
SATYABRATA SAHU, IAS I
60 CONTC/0003201/2021 PRAVAKAR MALLICK ADV. /1
VS VS 0
JYOTI PRAKASH SHARMA IAS I
61 CONTC/0003202/2021 RAMA CHANDRA PATRA RAMESH KUMAR SAHU /1
VS VS 0
RANJANA CHOPRA, IAS I
62 CONTC/0003203/2021 BIVAKAR LENKA ADV /1
VS VS 0
SATYABRATA SAHU Il
63 CONTC/0003204/2021 NIRANJAN MOHAPATRA ADV. /1
VS VS 0
SATYABRATA SAHU I
64 CONTC/0003205/2021 BIJAYA KUMAR BISWAL ADV /1
Vs VS 0
SAROJKUMAR MISHRA, COLLECTOR CUM DM I
65 CONTC/0003206/2021 RAMAKANTA BAIRIGANJAN ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
66 CONTC/0003207/2021 INDIRA PRIYADARSINI JENA ADV /1
VS VS 0
SATYABRATA SAHU, IAS I
67 CONTC/0003208/2021 MANJULATA MALLICK ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
68 CONTC/0003209/2021 UGRASENA JENA ADV /1
Vs VS 0
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SATYABRATA SAHU, IAS I
69 CONTC/0003210/2021 SUSAMA HOTA ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
70 CONTC/0003211/2021 SRIKANTA KUMAR JENA ADV /1
Vs VS 0
SATYABRATA SAHU, IAS I
71 CONTC/0003212/2021 KALINGA INSTITUTE OF MINING ENGINEERI '8 SMBTTEGENOLOGY TRUST(KIMET TRUST) /1
VS VS 0
SUSHANTA KUMAR ROUL,BRANCH MANAGER I
72 CONTC/0003213/2021 KALINGA INSTITUTE OF MINING ENGINEERI S8 SMBTTEGBNOLOGY TRUST (KIMET TRUST) /1
VS VS 0
BASANTA KUMAR PRADHAN I
73 CONTC/0003214/2021 DR. KAMALINI BEPARI ADV. /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA,IAS I
74 CONTC/0003215/2021 DEBASISH PATTNAYAK ADV /1
Vs VS 0
D.BRUNDA, COLLECTOR AND DM I
75 CONTC/0003216/2021 DEEPAK KUMAR MOHANTY SAGARIKA SAHOO /1
VS VS 0
TP CENTRAL ODISHA DISTRIBUTION LIMITED (TPCODL) I
76 CONTC/0003217/2021 SUBAS CHANDRA PARIJA DEBASISNAYAK /1
VS VS 0
SURESH KUMAR VASHISHTH I
77 CONTC/0003218/2021 SAILENDRA KUMAR ROUT ADV /1
Vs VS 0
D.K.SINGH I
78 CONTC/0003219/2021 SAILENDRA KUMAR ROUT ADV /1
VS VS 0
ASHOK K.K.MEENA I
79 CRLA/0000272/2021 KISHORE PATRA JAGABANDHU SAHU BOUDH /28 /2015

VS
STATE OF ODISHA

VS
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80 CRLA/0000273/2021 M.DHARMA JTENDRA SAMANTARAY GOPALPUR /57 /2021
Vs VS 0
STATE OF ODISHA I
81 CRLA/0000274/2021 CHAUBANA JANI JN.PANDA 110
VS VS 0
STATE OF ODISHA I
82 CRLA/0000275/2021 BANKA @ PRAVAT KUMAR BARAL ANAM CHARAN PANDA BALANGA /16 /2021
VS VS SPECIAL JUDGE, NIMAPARA (Puri)
STATE OF ODISHA Spl/0000004/2021
83 CRLMA/0000128/2021 STATE OF ODISHA ADV. 110
VS VS 0
ASHOK CHANDRA PATRA I
84 CRLMA/0000129/2021 STATE OF ODISHA ADV. /10
Vs VS 0
PRAHALLAD BARIK I
85 CRLMA/0000130/2021 STATE OF ODISHA ADV /10
VS VS 0
BANCHHANIDHI MISHRA I
86 CRLMA/0000131/2021 STATE OF ODISHA ADV. SAMBALPUR VIGILANCE /36 /1998
VS VS 0
DHRUBA SUNA I
87 CRLMA/0000132/2021 STATE OF ODISHA ADV /10
VS Vs 0
S.SATYANARAYAN SUBUDHI I
83 CRLMA/0000133/2021 STATE OF ODISHA ADV. /10
Vs VS 0
KANGALI CHARAN JENA I
89 CRLMA/0000134/2021 STATE OF ODISHA ADV /10
VS VS 0
BENUDHAR SUBUDHI I
90 CRLMA/0000135/2021 STATE OF ODISHA ADV. VIGILANCE PS (BERHAMPUR) /5 /2004
VS VS 0
AKHILA KUMAR SABAT I
91 CRLMA/0000136/2021 STATE OF ODISHA ADV. SAMBALPUR VIGILANCE /96 /1996
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VS VS
BIRANCHI PRASAD MISHRA

92 CRLMA/0000137/2021 STATE OF ODISHA ADV
VS VS
ALEKHA CH. LENKA

93 CRLMA/0000138/2021 STATE OF ODISHA ADV.
VS VS
HRUSHIKESH THANAPATI

94 CRLMA/0000139/2021 STATE OF ODISHA ADV
VS VS
KAILASH BAG

95 CRLMA/0000140/2021 STATE OF ODISHA ADV.
VS VS
HARE KRUSHNA PANDIT

96 CRLMA/0000141/2021 STATE OF ODISHA ADV.
VS VS
KANSARI BEHERA

97 CRLMA/0000142/2021 STATE OF ODISHA ADV
VS VS
NARAHARI PRADHAN

98 CRLMA/0000143/2021 STATE OF ODISHA ADV.
VS VS
GANANATHA BEHERA

99 CRLMA/0000144/2021 STATE OF ODISHA ADV
VS VS
BHASKAR CHANDRA RATH

100 CRLMA/0000145/2021 STATE OF ODISHA ADV.
VS VS
ARUN KUMAR RATH

101 CRLMA/0000146/2021 STATE OF ODISHA ADV
VS VS
BASANTA KUMAR BEHERA

102 CRLMA/0000147/2021 STATE OF ODISHA ADV.
VS VS
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CUTTACK VIGILANCE /32 /2006

0

I

SAMBALPUR VIGILANCE /11 /2000

0

I

SAMBALPUR VIGILANCE /5 /2006

0

"

VIGILANCE PS (BERHAMPUR) /5 /2000
0

"

VIGILANCE PS (BERHAMPUR) /36 /1999
0

"

SAMBALPUR VIGILANCE /37 /1988

0

"

110

0

"

VIGILANCE PS (BERHAMPUR) /62 /1996
0

"

VIGILANCE PS (BERHAMPUR) /38 /2010
0

I

BHUBANESWAR VIGILANCE /13 /2005
0

"

VIGILANCE PS (BERHAMPUR) /7 /1998

0
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SARAT KUMAR PANDA I
103 CRLMA/0000148/2021 STATE OF ODISHA ADV 110
VS VS 0
ASHOK KUMAR PUROHIT I
104 CRLMA/0000149/2021 STATE OF ODISHA ADV. CUTTACK VIGILANCE /33 /2002
Vs VS 0
GAGAN BIHARI MOHANTY I
105 CRLMA/0000150/2021 STATE OF ODISHA ADV BALASORE VIGILANCE /13 /1994
VS VS 0
NIRANJAN KUMAR DHIR I
106 CRLMA/0000151/2021 STATE OF ODISHA ADV. 110
VS VS 0
DEBA KARKARA I
107 CRLMA/0000152/2021 STATE OF ODISHA ADV SAMBALPUR VIGILANCE /56 /1996
VS VS 0
BANSIDHAR SAHU I
108 CRLMA/0000153/2021 STATE OF ODISHA ADV. /10
Vs VS 0
SUDHAKAR PATNAIK I
109 CRLMA/0000154/2021 STATE OF ODISHA ADV /10
VS VS 0
PRANITA KAR I
110 CRLMA/0000155/2021 STATE OF ODISHA ADV VIGILANCE PS (BERHAMPUR) /2 /1999
VS VS 0
KUMUDA CHANDRA JENA I
111 CRLMA/0000156/2021 STATE OF ODISHA ADV. CUTTACK VIGILANCE /44 /1992
Vs VS 0
RABINARAYAN MOHANTY I
112 CRLMA/0000157/2021 SK. AKRAM MOHAMMAD BISWARANJAN DALAI /10
VS VS 0
STATE OF ODISHA I
113 CRLMC/0001060/2021 JEETENDRA BEURA SANTANU KUMAR SARANGI BADAGODA P.S, /187 /2020

VS
STATE OF ODISHA

VS
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114 CRLMC/0001061/2021 JYOTI RANJAN SAMAL @ TUKU SAMAL SATYABRATA PANDA BIRMAHARAJPUR /131 /2018
VS VS 0
STATE OF ODISHA I
115 CRLMC/0001062/2021 MAMATA KUMARI DINESH KUMAR MOHANTY ANGUL TOWN /90 /2021
VS VS 0
STATE OF ODISHA I
116 CRLMC/0001063/2021 MAHESH KUMAR AGARWAL SIDHARTHA RAY 110
VS VS 0
STATE OF ODISHA I
117 CRLMC/0001064/2021 K.SIBARAM ACHARI @ ACHARY PARTHA SARATHI DAS SHERAGADA /22 /2015
VS VS 0
STATE OF ODISHA I
118 CRLMC/0001065/2021 SIBARAM PALA| @ SIBA JYOTIRMAYA SAHOO BANAPUR P.S. /219 /2008
VS VS 0
STATE OF ODISHA I
119 CRLMC/0001066/2021 BHANUMATI PATRA JYOTIRMAYA SAHOO KODALA /174 /2010
VS VS 0
STATE OF ODISHA I
120 CRLMP/0000881/2021 BASANTA KUMAR BISWAL NIRANJAN SINGH (1) /10
VS VS 0
STATE OF ODISHA Il
121 CRLMP/0000882/2021 KAMINI SAMAL CHIRANJAYA MOHANTY /10
VS VS 0
STATE OF ODISHA I
122 CRL M P/0000883/2021 MUTHOOT MICROFINACE SIDDHARTHA SAMAL /10
Vs VS 0
STATE OF ODISHA I
123 CRLMP/0000884/2021 PARESH KUMARI BHANJA DEO MANOJKUMAR PATI 110
VS VS 0
STATE OF ODISHA I
124 CRLM P/0000885/2021 BHARAT CHANDRA BEHERA P.K.ROUT /10
VS VS 0
STATE OF ODISHA I
125 CRLM P/0000886/2021 SABITA BISWAL KSHIROD KUMAR ROUT /10
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VS VS 0
STATE OF ODISHA2 I
126 CRLMP/0000887/2021 ARUN KUMAR DAS ARUN KUMAR DAS (IN PERSON) /10
VS VS 0
STATE OF ODISHA I
127 CRLMP/0000888/2021 KAILASH CHANDRA BEHERA SANKARACHARYA CHOWDHURY /10
VS VS 0
STATE OF ODISHA I
128 CRLM P/0000889/2021 KEDARNATH SAHOO @ KASINATH SAHOO  MITHUN DAS /10
VS VS 0
SUPERINTENDENT OF POLICE, KEONJHAR I
129 CRLMP/0000890/2021 SK.SARFARAJNAWAJ SUJATA JENA /10
VS VS 0
STATE OF ODISHA I
130 CRLREV/0000217/2021  KOTACHIPURU VARAPRASAD @ K. VARAPRASRBRAY (2) KASINAGAR /59 /2020
VS VS 0
STATE OF ODISHA Il
131 FA0/0000118/2021 MANORANJAN KAR SAMARENDRA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
132 FA0/0000119/2021 M/S. THE NEW INDIA ASSURANCE COMPANY SAMMERDRA KUMAR GHOSE /1
Vs VS 0
SANJAYA KUMAR BEHERA I
133 FA0/0000120/2021 THE MANAGER (T.P. HUB), M/S. ORIENTAL INSLRBIMTEACO. LTD. /1
VS VS 0
BABI MOHANTY I
134 FA0/0000121/2021 THE MANAGER LEGAL, CHOLAMANDALAM MBGENERA HNSURANCE COMPANY LTD. /1
VS VS 0
SADANANDA NATH I
135 FA0/0000122/2021 THE DIVISIONAL MANAGER, M/S. CHOLAMA MDAIM KLERKERAL INSURANCE CO. LTD. /1
VS VS 0
PRATAP PARIDA I
136 FA0/0000123/2021 THE LEGAL MANAGER, M/S. CHOLAMANDA LADAWSAGENERM INSURANCE COMPANY LIMITED //
Vs VS 0
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DAYAN KHAN I
137 MACA/0000195/2021 UNITED INDIA INSURANCE COMPANY LTD. G.P.DUTTA /1
VS VS 0
FULA SWAIN I
138 TRP(C)/0000185/2021 MEENAKHI NAIK SIDDHARTHA SAMAL /1
Vs VS 0
TAPASKUMAR NAYAK I
139 TRP(C)/0000186/2021 PRIYAMBADA SAHOO SIDDHARTHA SAMAL /1
VS VS 0
PRIYADARSHI BISWAL I
140 WA/0000457/2021 SANJEEV MAHAPATRA SASWAT K. ACHARYA /1
VS VS 0
JYOTI PRAKASH DAS I
141 WA/0000458/2021 VICE CHANCELLOR, BPUT TUSHAR KANTI SATAPATHY /1
VS VS 0
MAYADHAR PANDA I
142 WP(C)/0017483/2021 TAPASWINI NATH PRASANTA KUMAR JENA /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0017484/2021 ANASURYA PATTANAIK PRASANTA KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
144 WP(C)/0017485/2021 MANOJA RANJAN PANDA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
145 WP(C)/0017486/2021 ARATI BALA RATH DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
146 WP(C)/0017487/2021 ANITA JENA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
147 WP(C)/0017488/2021 AVIRAM PATRA DILLIPKUMAR MOHAPATRA /1

VS
STATE OF ODISHA

VS
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148 WP(C)/0017489/2021 SHRI KAKATEI THAKURANI BIJE, KAKATPURGOPINATH MISHRA /1
VS VS 0
ANAM CHARAN PANDA I
149 WP(C)/0017490/2021 BHOJARAJ SA JAGABANDHU SAHU /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0017491/2021 RADHA BEHERA HARISH CHANDRA SAHOO /1
VS VS 0
COMMNR. LR, SAND S I
151 WP(C)/0017492/2021 M/S RAMESWAR AGRO INDUSTRIES PVT. LTRIM.PATTANAIK /1
VS VS 0
THE CHIEF COMMNR. OF GST AND CENTRAL EXCISE I
152 WP(C)/0017493/2021 SARATHI SETHI HARISH CHANDRA SAHOO /1
VS VS 0
COMMNR,, LR, SAND S, ODISHA I
153 WP(C)/0017494/2021 NIRANJAN BARIK HARISH CHANDRA SAHOO /1
VS VS 0
COMMNR,, LR, SAND S, ODISHA I
154 WP(C)/0017495/2021 PADMA CHARAN SAMANTRAY HARISH CHANDRA SAHOO /1
VS VS 0
COMMNR., CONSOLIDATION, ODISHA Il
155 WP(C)/0017496/2021 PURNA CHANDRA ROUT KAMAL BEHARI PANDA /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0017497/2021 BIBHUDATTA BHUYAN PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0017498/2021 RAJESH KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0017499/2021 RAJKISHOR SWAIN PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0017500/2021 ARAKHITA SENAPATI SUSHANTA KUMAR JOSHI /1
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VS VS 0
STATE OF ODISHA I
160 WP(C)/0017501/2021 GOBINDA DANSENA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0017502/2021 PITA PATEL SUSHANTA KUMAR JOSHI /1
VS VS 0
COMMNR. CUM SECY. TO GOVT. I
162 WP(C)/0017503/2021 BHARAT CHANDRA BEHERA KISHORE KUMAR MOHANTA /1
Vs VS 0
UNION OF INDIA I
163 WP(C)/0017504/2021 LAXMIDHAR BISWAL BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0017505/2021 BASANTA KUMAR KHUNTIA AVIJT PATNAIK /1
VS VS 0
STATE OF ODISHA I
165 WP(C)/0017506/2021 RAMCHANDRA PATEL SUSHANTA KUMAR JOSHI /1
VS Vs 0
COMMNR. CUM SECY. TO GOVT. I
166 WP(C)/0017507/2021 MUNA KANOJA @ AHIR SUSHANT KUMAR JOSHI /1
Vs VS 0
COMMNR. CUM SECY. TO GOVT. I
167 WP(C)/0017508/2021 PANKAJKUMAR SRIBASTAB SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0017509/2021 SANGAM KUMAR SUNDARAY SUJAY PATRA /1
VS VS 0
COLLECTOR CUM DM, KHORDHA I
169 WP(C)/0017510/2021 TUKU RANI MISTRY SANKARACHARYA CHOUDHURY /1
Vs VS 0
STATE OF ODISHA I
170 WP(C)/0017511/2021 RAKESH RANJAN PATTNAIK BRAJA MOHAN SARANGI /1

VS

VS
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STATE OF ODISHA I
171 WP(C)/0017512/2021 GOPINATH HANTAL SANKARACHARYA CHOUDHURY /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0017513/2021 RAKESH RANJAN PATTNAIK BRAJA MOHAN SARANGI /1
Vs VS 0
STATE OF ODISHA I
173 WP(C)/0017514/2021 BALARAM SAHOO BRAJA MOHAN SARANGI /1
VS VS 0
STATE TRANSPORT AUTHORITY, CUTTACK I
174 WP(C)/0017515/2021 UMAKANTA BEHERA BRAJA MOHAN SARANGI /1
VS VS 0
RT.0., JAJPUR I
175 WP(C)/0017516/2021 CHANDAN KUMAR MUDULI BRAJA MOHAN SARANGI /1
VS VS 0
RM, RBI, BBSR I
176 WP(C)/0017517/2021 NAYANA BEHERA KULADA NANDA DAS /1
Vs VS 0
DG OF POLICE I
177 WP(C)/0017518/2021 ANANTA CHARAN SWAIN ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0017519/2021 LAXMIDHAR DAKUA ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
179 WP(C)/0017520/2021 BALABHADRA PRADHAN ANUPKUMAR PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
180 WP(C)/0017521/2021 JAGANNATH SAHOO ANUPKUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0017522/2021 ALOKA NANDA DAKUA ANUPKUMAR PATTNAIK /1

VS
STATE OF ODISHA

VS
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182 WP(C)/0017523/2021 SIMANCHALA MOHAPATRA ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0017524/2021 PRASANTA KUMAR SAHOO ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0017525/2021 PUSPANJALI PANDA ANUPKUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0017526/2021 MAHAMMED DOUD KHAN ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0017527/2021 KRUSHNA CHANDRA MOHAPATRA ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0017528/2021 BHAGABAT PAL ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0017529/2021 ARUNA KUMAR SAHOO ANUP KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0017530/2021 SHIVAM CONDEV PVT. LTD. AMIT PATTNAIK /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0017531/2021 JOGESWAR BARIK NIRASUNDAR PANDA /1
Vs VS 0
THE PRINCIPAL SECY. TO GOV'T. OF ODISHA I
101 WP(C)/0017532/2021 M/S. ARSS INFRASTRUCTURE PROJECTS LTD.SIDHANT DWIBEDI /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0017533/2021 PRAFULLA CHANDRA SATAPATHY NIRASUNDAR PANDA /1
VS VS 0
THE PRINCIPAL SECY. TO GOVT. OF ODISHA I
193 WP(C)/0017534/2021 NURSINGHA CHARAN BEHERA SUBAS CHANDRA DAS /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0017535/2021 WOHEEDA BEGUM NIRASUNDAR PANDA /1
VS VS 0
THE COMMNR. CUM SECY. TO GOVT.OF ODISHA I
195 WP(C)/0017536/2021 SAMARENDRA KUMAR PANDA SUBAS CHANDRA DAS /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0017537/2021 RAJKISHOR NAYAK SUBASH CHANDRA PRADHAN /1
Vs VS 0
THE GOVT. OF ODISHA I
197 WP(C)/0017538/2021 RABINDRA KUMAR BARIK P.C.MISHRA /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0017539/2021 SRINIBAS SAHOO OM SWARUP /1
VS VS 0
SECY., AGRICULTURE DEPT. I
199 WP(C)/0017540/2021 RUSI KISAN P.C.MISHRA /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0017541/2021 MRUTYUNJAY DAS GYANENDRA CHANDRA SWAIN /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0017542/2021 TANUJA MOHANTY P.C.MISHRA /1
VS VS 0
COMMNR. CUM SECY. I
202 WP(C)/0017543/2021 BHUBAN CHANDRA NAYAK P.C.MISHRA /1
VS VS 0
STATE OF ODISHA I
203 WP(C)/0017544/2021 NRUSINGHA CHARAN PRADHAN PRAMODA KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0017545/2021 SUDIPTA KUMAR PANDA BUDHADEV ROUTRAY /1

VS

VS
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STATE OF ODISHA I
205 WP(C)/0017546/2021 BHARATIYA BIKASH PARISAD GOPAL PRASAD JENA /1
VS VS 0
PRINCIPAL SECY. TO GOVT. I
206 WP(C)/0017547/2021 TAPAN GARNAIK@ TAPAN KUMAR GARNAIKGOURI MOHAN RATH /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0017548/2021 PRADIPTA KUMAR MOHANTY B.DASH /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0017549/2021 MANISH KUMAR PATEL PRASANNA KUMAR BEHERA /1
VS VS 0
RT.O., SUNDARGARH I
209 WP(C)/0017550/2021 SHIB NARAYAN BEHERA ASHOK PATTANAIK /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0017551/2021 EDUCATIONAL AGENCY R.P. SCIENCE RES| DENJRGESH GHAER SZIORBARY SCHOOL, BIDHARPUR //
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0017552/2021 SK. BESHARAT AHEMED ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0017553/2021 BANSIDHAR JENA ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0017554/2021 PRASANTA KUMAR SAHU PRAMODA KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0017555/2021 ALOK KUMAR SARANGI SUBHADUTTA ROUTRAY /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0017556/2021 NIDRABATI SABAR LAXMI KANTA MOHANTY /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0017557/2021 RAMLAL TANTY LAXMI KANTA MOHANTY /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0017558/2021 MANAS RANJAN BEHERA SANJAY RATH /1
VS VS 0
VICE CHANCELLOR, OUAT, BBSR I
218 WP(C)/0017559/2021 NARAYAN CHANDRA JENA /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0017560/2021 SIBA SHANKAR SAHU PRAMODA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0017561/2021 DR. BISWANATH SAHOO SANJAY RATH /1
VS VS 0
VICE CHANCELLOR, OUAT, BBSR I
221 WP(C)/0017562/2021 GAYATRI SAHU KUNJA SUNDAR DAS /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0017563/2021 BIDYUT LATA MOHAPATRA PRAMODA KUMAR DASH /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0017564/2021 ASIMA SINGHA KUNJA SUNDAR DAS /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0017565/2021 ABDUL WAHAB KHAN UMESH CHANDRA MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0017566/2021 KRUSHNA CHANDRA PRADHAN JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0017567/2021 MD. ISLAM RAMESH SAHOO /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0017568/2021 SAGARIKA MOHAPATRA JYOTIRMAY GUPTA /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0017569/2021 PREMANANDA BEHERA JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0017570/2021 MOHAMMED MUSTAQ ANSARI MOHAMMED MUSTAQ ANSARI /1
VS VS 0
UNION OF INDIA I
230 WP(C)/0017571/2021 BIJAY KUMAR SAHU SATYAJT SAMAL /1
Vs VS 0
RT.0., ANGUL I
231 WP(C)/0017572/2021 YASOBANTA MUKHI MANOJKUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0017573/2021 MALATI BEHERA SUBAS CHANDRA DAS /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0017574/2021 PURNA CHANDR NAYAK MANOJKUMAR PANDA /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0017575/2021 DAMAYANTI SAHOO KANANBALA ROY CHOUDHURY /1
Vs VS 0
PCIT, SAMBALPUR I
235 WP(C)/0017576/2021 PABITRA MOHAN NAYAK JM.PATTANAIK /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0017577/2021 SAMARENDRA DEHURY RABINDRA NATH PRUSTY /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0017578/2021 JYOTIRANJAN MANSINGH SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0017579/2021 CHANDRA SEKHAR RANA JYOTIRMAYA SAHOO /1

VS

VS
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REGIONAL HEAD, UNION BANK OF INDIA I
239 WP(C)/0017580/2021 DR. SUBAS CHANDRA PARIJA DEBASISNAYAK /1
VS VS 0
OUAT, BBSR I
240 WP(C)/0017581/2021 BIDYADHAR BARIK MANOJA KUMAR KHUNTIA /1
Vs VS 0
DG, RPF I
241 WP(C)/0017582/2021 RAMLAL PATEL SUSHANT KUMAR JOSHI /1
VS VS 0
COMMNR. CUM SECY. TO GOVT. I
242 WP(C)/0017583/2021 P.RAMAKRISHNAN JM.PATTANAIK /1
VS VS 0
THE SECY. TO GOVT. OF INDIA I
243 WP(C)/0017584/2021 SUDARSAN SWAIN SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0017585/2021 THE MANAGEMENT OF EXECUTIVE ENGINEERIODHYA RANJAN DASH /1
Vs VS 0
GENERAL SECY., I
245 WP(C)/0017586/2021 NIRANJAN NAYAK ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0017587/2021 MANOJKUMAR DAS ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0017588/2021 SOUMYA RANJAN DAS BIPIN KUMAR NAYAK /1
Vs VS 0
CBSE I
248 WP(C)/0017589/2021 PRANA KRUSHNA JENA ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0017590/2021 RANJAN KUMAR BEHERA BIRAJA PRASANNA DAS /1

VS
STATE OF ODISHA

VS

Page 22/33

0
"



ORISSA HIGH COURT

FILING REPORT ASON :09/06/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
250 WP(C)/0017591/2021 RAJENDRA KHORA JAJATI KESHARI KHUNTIA /1
VS VS 0
THE MD, ANDHRA PRADESH POWER GENERATION CORP. LTD. I
251 WP(C)/0017592/2021 RAKESH KUMAR JENA SUVASHISH PATTANAIK /1
VS VS 0
THE COLLECTOR, KHURDA I
252 WP(C)/0017593/2021 TUNA PANDA JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0017594/2021 SHREEDHAR MALLICK GHANASHYAM MUDULI /1
VS VS 0
THE SENIOR DIVISIONAL MANAGER, L.I.C. OF INDIA I
254 WP(C)/0017595/2021 SULOCHANA MISHRA JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0017596/2021 BABITA PADHY ANKITA MUKHERJ /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0017597/2021 PRABHAKAR SAHU JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0017598/2021 GAYATRI BEJ@ BARIK SAPAN KUMAR PAL /1
VS VS 0
DILLIPKUMAR BEJ I
258 WP(C)/0017599/2021 PUSPANJALLI MALLICK PRATAP KUMAR MOHANTY /1
Vs VS 0
AO, SOUTHCO UTILITY, BERHAMPUR I
259 WP(C)/0017600/2021 ANTARYAMI NAYAK JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0017601/2021 SANJAY KUMAR BEHERUK JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0017602/2021 MANASH KUMAR ROUT MANAS RANJAN PADHI /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0017603/2021 PRABHASINI GOUDA JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0017604/2021 PRATAP CHANDRA ROUT MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0017605/2021 PARESH KUMAR MANDAL MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0017606/2021 BABITA PADHY ANKITA MUKHERJ /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0017607/2021 ANNAPURNA ROUT SRIKANTA MAHUNTA /1
VS VS 0
THE STATE OF ODISHA I
267 WP(C)/0017608/2021 ASHAPURNA PRUSTY MAHESDAS /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0017609/2021 BKD LOGISTICSPVT. LTD. AVIJT PATNAIK /1
Vs VS 0
THE CHAIRMAN CUM MD, MCL I
269 WP(C)/0017610/2021 ASHOK KUMAR ROUT SRIKANTA MAHUNTA /1
VS VS 0
THE STATE OF ODISHA I
270 WP(C)/0017611/2021 SULTANA PARBEEN SRIKANTA MAHUNTA /1
VS VS 0
THE STATE OF ODISHA I
271 WP(C)/0017612/2021 SWAPAN KUMAR NAYAK MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0017613/2021 SHAIKH JABIR HOSSAIN SRIKANTA MAHUNTA /1

VS

VS
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THE STATE OF ODISHA I
273 WP(C)/0017614/2021 SANJUKTA NAYAK MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0017615/2021 M/SAAY BEE ELECTRICALS AND CONSTRUCPKII RATH /1
Vs VS 0
THE ASSISTANT COMMNR. GST AND CENTRAL EXCISE I
275 WP(C)/0017616/2021 HAREKRISHNA BISSOY| MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0017617/2021 UMAKANTA SAHOO MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0017618/2021 SANJAYA KUMAR ROUT MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0017619/2021 SUKANTA CHANDRA SAHOO MITHUN DAS /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0017620/2021 EE(ELECTRICAL) PRASANTA KUMAR TRIPATHY /1
VS VS 0
GRIEVANCE REDRESSAL FORUM, JAJPUR I
280 WP(C)/0017621/2021 AMIT KUMAR SWAIN PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0017622/2021 RADHAKANTA ROUT SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0017623/2021 KESHAB CHANDRA PARIDA DAYANANDA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0017624/2021 PRATYUSA KUMAR MOHANTY SAMEER KUMAR DAS /1

VS
STATE OF ODISHA

VS

Page 25/33

0
"



ORISSA HIGH COURT

FILING REPORT ASON :09/06/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
284 WP(C)/0017625/2021 SK. NAZIR JR.DASH /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0017626/2021 KELU. CH. PRADHAN NIRANJAN PRASAD PATRA /1
VS VS 0
COLLECTOR, JAGATSINGHPUR I
286 WP(C)/0017627/2021 ODI RAY INDUSTRIESLTD. SOUMYA DEV RAY /1
VS VS 0
ORISSA INDUSTRIAL INFRASTRUCTURE DEVELOPMENT CORP. LTD. I
287 WP(C)/0017628/2021 M/S SHRIJ DESIGNS BHABANI P. MOHANTY /1
VS VS 0
THE SALES TAX OFFICER, BALASORE CIRCLE I
288 WP(C)/0017629/2021 SANJT KUMAR ROUT BRAJA MOHAN SARANGI /1
VS VS 0
RM, RBI, BBSR I
289 WP(C)/0017630/2021 BHASKAR CHANDRA MOHANTY PADMAJA PATTNAIK /1
VS VS 0
THE COMMNR. CUM SECY. TO GOVT. I
290 WP(C)/0017631/2021 M/S SUNANDA SAHOO BHABANI P. MOHANTY /1
VS VS 0
THE SALES TAX OFFICER, BALASORE CIRCLE Il
291 WP(C)/0017632/2021 M/S PRAKASH RANJAN BHADRA BHABANI P. MOHANTY /1
VS VS 0
THE SALES TAX OFFICER, BALASORE CIRCLE I
292 WP(C)/0017633/2021 MEENA PATTNAIK PRASANTA KUMAR MISHRA /1
Vs VS 0
THE SETTLEMENT OFFICER I
203 WP(C)/0017634/2021 PARAMANANDA NAIK AYUSMAN MAHANTA /1
VS VS 0
STATE OF ODISHA I
294 WPCRL/0000076/2021 HEREKRISHNA @ HEREKRUSHNA MALLICK SIDDHARTHA SAMAL /10
VS VS 0
STATE OF ODISHA I
295 ABLAPL/0007055/2021  SANPATO PUJARI TUKUNA KUMAR MISHRA UMERKOTE /199 /2021
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VS VS JM.F.C,UMERKOTE(Nabarangapur *)
STATE OF ODISHA GR/0000344/2021

296 ABLAPL/0007056/2021 SADARBATI SETHI TUKUNA KUMAR MISHRA UMERKOTE /39 /2021
VS VS J.M.F.C,UMERKOTE(Nabarangapur *)
STATE OF ODISHA GR/0000075/2021

297 ABLAPL/0007057/2021 ALl @ JHILI PARIDA SANGRAM RATH BALANGA /22 /2016
VS VS JM.F.C.,NIMAPARA(Puri)
STATE OF ODISHA GR/0000113/2016

298 ABLAPL/0007058/2021 GHANASHYAMA BEHERA @ GHANIA TARA PRASAD MOHAPATRA BASELI SAHI PS/84 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001740/2021

299 ABLAPL/0007059/2021 ASHOK BEHERA TARA PRASAD MOHAPATRA JODAPADAR /74 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0000719/2021

300 ABLAPL/0007060/2021 BIJAYA BARAL TARA PRASAD MOHAPATRA BRAHMAGIRI /45 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0000888/2021

301 ABLAPL/0007061/2021 GOLAP PRADHAN BIPLAB KUMAR DASH DASPALLA /77 /2021
VS VS JM.F.C., DASAPALLA(Nayagarh *)
STATE OF ODISHA GR/0000126/2021

302 ABLAPL/0007062/2021 SANTOSH KUMAR BEHERA SAPAN KUMAR PAL CUTTACK SADAR /287 /2021
VS VS J.M.F.C.,CUTTACK (RURAL)(Cuttack)
STATE OF ODISHA GR/0001188/2021

303 ABLAPL/0007063/2021 BATAKRUSHNA BEHERA PRANAB RANJAN CHHATOI CHANDRASEKHARPUR /258 /2021
VS VS S.D.JM..BHUBANESWAR(Khordha*)
STATE OF ODISHA CT/0003068/2021

304 ABLAPL/0007064/2021 BABULI MOHAPATRA SUKANTA KUMAR NAYAK JANKIA P.S. /86 /2021
VS VS S.D.JM.,KHURDA (Khordha*)
STATE OF ODISHA GR/0000480/2021

305 ABLAPL/0007065/2021 PREMPRAKASH DIXIT PURNA CHANDRA MOHARANA MAHILA P.S. BUXIBAZAR /29 /2021
VS VS S.D.JM.,CUTTACK SADAR(Cuttack)
STATE OF ODISHA GR/0000359/2021

306 ABLAPL/0007066/2021 PRADIP KUMAR JENA LALITENDU BHUYAN GHASIPURA /81 /2021

VS

VS
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STATE OF ODISHA GR/0000137/2021
307 ABLAPL/0007067/2021 ~ CHANDRASEKHAR SAHOO B.B.MOHAPATRA 110
VS VS JM.F.C. TIGIRIA(Cuttack)
STATE OF ODISHA 2(A)CC/0000009/2021
308 ABLAPL/0007068/2021  JITU @ JTENDRA PUHAN B.B.MOHAPATRA KHUNTUNI /58 /2021
Vs VS S.D.JM.-CIVIL JUDGE (JD),ATHGARH(Cuttack)
STATE OF ODISHA CT/0000195/2021
309 ABLAPL/0007069/2021  SK. YUSUF RITA SINGH MAHILA P.S. BUXIBAZAR /49 /2021
VS VS S.D.JM.,.CUTTACK SADAR(Cuttack)
STATE OF ODISHA GR/0000538/2021
310 ABLAPL/0007070/2021  DAITARI @ DAITARY DAS P.RMISHRA RAJKANIKA /14 /2021
VS VS JM.F.CAUL (Kendrapara*)
STATE OF ODISHA ICC/0000083/2020
311 ABLAPL/0007071/2021  JALDHAR SWAIN @ TULIA SWAIN DEBENDRA NARAYAN PATTANAIK TANGI (KHURDA) /149 /2021
VS VS JM.F.C,TANGI(Khordha*)
STATE OF ODISHA GR/0000179/2021
312 ABLAPL/0007072/2021 ~ MAHENDRA KUMAR PRADHAN CHITTA RANJAN DASH MANCHESWAR P.S. /133 /2021
Vs VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0002625/2021
313 ABLAPL/0007073/2021  PRAFULLA MALIK SATYA NARAYAN MISHRA SORO /156 /2021
VS VS JM.F.C.,.SORO(Baleshwar)
STATE OF ODISHA CT/0000337/2021
314 ABLAPL/0007074/2021  PRAVASI DEI @ PRAVASINI SUBUDHI TARA PRASAD MOHAPATRA BASELI SAHI PS/57 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001209/2021
315 ABLAPL/0007075/2021  BABULI JENA DINESH KUMAR MOHANTY PURI SADAR /161 /2021
Vs VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001493/2021
316 ABLAPL/0007076/2021  AKULI CHARAN DAS DEEPAK KU. SAHOO MAHAKALPARA /89 /2021
VS VS S.D.JM.,KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0001348/2021
317 ABLAPL/0007077/2021  NIDHIA SWAIN TARA PRASAD MOHAPATRA BASEL| SAHI PS/73 /2021
VS VS S.D.JM.,PURI(Puri)

STATE OF ODISHA
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318 ABLAPL/0007078/2021  SABAN SATPATHY @ SAWAN KUMAR SATPARPRIY A RANJAN SINGH KANKADAHAD /30 /2016
Vs VS S.D.JM.-CIVIL JUDGE (JD),KAMAKSHYANAGAR(Dhenkanal)
STATE OF ODISHA GR/0000209/2016
319 ABLAPL/0007079/2021  PRASANNA PALElI @ PRASANNA PALAI TARA PRASAD MOHAPATRA KANAS /106 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001545/2021
320 ABLAPL/0007080/2021  DINABANDHU KHANDEI TARA PRASAD MOHAPATRA KAPTIPADA /131 /2021
Vs VS S.D.JM.-CIVIL JUDGE (JD),UDALA (Mayurbhanj)
STATE OF ODISHA CT/0000432/2021
321 ABLAPL/0007081/2021  PRASHANT KUMAR JENA KALI PRASANNA MISHRA KISSANNAGAR PS /78 /2021
VS VS S.D.JM.(R),CUTTACK (Cuttack)
STATE OF ODISHA GR/0001299/2021
322 ABLAPL/0007082/2021  TUKUNA @ MIRZA GAJI BAIG DEEPAK KU SAHOO KENDRAPARA SADAR /218 /2019
Vs VS S.D.JM.,KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0001171/2019
323 ABLAPL/0007083/2021  BHABENDRA BARIK @ BABU CHHUA SURYAKANTA DWIBEDI KHANTAPADA /170 /2021
VS VS JM.F.C. BALASORE(RURAL )(Baleshwar)
STATE OF ODISHA CT/0000516/2021
324 ABLAPL/0007084/2021  BISWAJT BEHERA P.SAHOO BARIPADA SADAR /123 /2021
VS VS S.D.JM.-CIVIL JUDGE (JD),BARIPADA (Mayurbhanj)
STATE OF ODISHA CT/0001347/2021
325 ABLAPL/0007085/2021  LALITA BEHERA ANUGRAHA NARAYAN SAMANTARAY DHENKANAL SADAR /424 /2021
VS Vs S.D.JM.-CIVIL JUDGE (JD),DHENKANAL (Dhenkanal)
STATE OF ODISHA GR/0001033/2020
326 ABLAPL/0007086/2021 ~ CHAKRADHARA MANTRI KULDEEP MOHANTY SAHADEV KHUNTA /1/2019
Vs VS S.D.JM.,BALASORE(Baleshwar)
STATE OF ODISHA CT/0000003/2019
327 ABLAPL/0007087/2021  BALARAM SETHI @ KALIA BICHITRA NARAYAN SATPATHY ANGUL SADAR PS /323 /2021
VS VS S.D.JM. CIVIL JUDGE (JD), ANGUL (Anugul *)
STATE OF ODISHA GR/0000775/2021
328 ABLAPL/0007088/2021  ARJUN PATRA SUSHANTA KUMAR JOSHI RAMPUR (SONEPUR) /60 /2021
VS VS JM.F.C,.RAMPUR(Sonapur *)
STATE OF ODISHA GR/0000099/2021
329 ABLAPL/0007089/2021  AMAR @ AMARESWAR SWAIN BRAJA KISHORE NAYAK DHARMASALA /269 /2021
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VS VS SPL.JUDGE,JAJPUR(Jgjapur *)
STATE OF ODISHA Spl/0000058/2021

330 ABLAPL/0007090/2021 KALU @ AKSHYA PRADHAN NEPOLEON SAHANI CHANDAPUR /60 /2021
VS VS JM.F.C.,RANPUR(Nayagarh *)
STATE OF ODISHA GR/0000118/2021

331 ABLAPL/0007091/2021 MANOJKUMAR SUBUDHI TARAPRASAD MOHAPATRA BASELI SAHI PS/57 /2021
Vs VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001209/2021

332 ABLAPL/0007092/2021 BIJAYA KRUSHNA MISHRA BIKRAM KESHARI BAL SALIPUR /62 /2021
VS VS JM.F.C.,SALIPUR(Cuttack)
STATE OF ODISHA GR/0000198/2021

333 ABLAPL/0007093/2021 GANESH CHANDRA BARIK MANOJKUMAR PATI AUL /6 /2021
VS VS JM.F.C,AUL (Kendrapara*)
STATE OF ODISHA GR/0000008/2021

334 ABLAPL/0007094/2021 AKSHAY KUMAR BISWAL @ AKHAYA BISWADEBARAJMOHANTY KANAS/128 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001788/2021

335 ABLAPL/0007095/2021 ANIL KUMAR SAHOO @ TULU SAHOO PARTHA SARATHI DAS BOLAGARH P.S. /77 /2021
VS VS S.D.JM.,KHURDA (Khordha*)
STATE OF ODISHA GR/0000593/2021

336 ABLAPL/0007096/2021 SUBASH CHANDRA PANIGRHAI SABYASACHI MISHRA /10
VS VS 0
STATE OF ODISHA I

337 ABLAPL/0007097/2021 RAJENDRA KUMAR PANIGRAHI SABYASACHI MISHRA /10
VS VS 0
STATE OF ODISHA I

338 ABLAPL/0007098/2021 SARAT KUMAR SAHOO GHANASHYAM DASH DHARMASALA /263 /2021
VS VS JM.F.C.,.CHANDIKHOL E(Jajapur *)
STATE OF ODISHA CT/0000843/2021

339 ABLAPL/0007099/2021 GANGADHAR PADHIARY ADHIRAJMOHANTY KAMARDA /49 /2021
VS VS JM.F.C,JJALESWAR(Baleshwar)
STATE OF ODISHA CT/0000353/2021

340 ABLAPL/0007100/2021 GOPABANDHU PANDA RABINDRANATH PRUSTY TIGIRIA /57 /2021

VS

VS
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STATE OF ODISHA CT/0000055/2021

341 ABLAPL/0007101/2021  SANJULATA PARIDA HIMANSU BHUSAN SUTAR CHANDABALI /146 /2021
VS VS 0
STATE OF ODISHA I

342 ABLAPL/0007102/2021  GIRIDHAR MAHAKUD ANIRUDHA DAS KHATIGUDA /50 /2021
Vs VS 0
STATE OF ODISHA I

343 ABLAPL/0007103/2021  TAPAN KUMAR NAYAK SATYASHREE MOHANTY KHANDAGIRI P.S. /695 /2020
VS VS 0
STATE OF ODISHA I

344 ABLAPL/0007104/2021  TAPAN KUMAR NAYAK SATYASHREE MOHANTY KHANDAGIRI P.S. /107 /2020
VS VS 0
STATE OF ODISHA I

345 ABLAPL/0007105/2021  BIJAY KUMAR NAYAK R.C.SWAIN /10
VS VS 0
STATE OF ODISHA I

346 ABLAPL/0007106/2021  BABINA NAYAK SATYASHREE MOHANTY AIRFIELD P.S. /182 /2021
Vs VS 0
STATE OF ODISHA I

347 ABLAPL/0007107/2021  SK. PHAKIRUDDIN CHEERA RANJAN SATAPATHY NEMALO /59 /2021
VS VS 0
STATE OF ODISHA I

348 ABLAPL/0007108/2021  PABITRA MOHAN MALLICK CHEERA RANJAN SATAPATHY KISSANNAGAR PS /50 /2021
VS VS 0
STATE OF ODISHA I

349 ABLAPL/0007109/2021  HEMALATA MAHARNA JAJATI KEHSARI KHUNTIA SAHADEV KHUNTA /18 /2021
Vs VS 0
STATE OF ODISHA I

350 ABLAPL/0007110/2021  SILAN NAYAK @ SILU AMIT KUMAR NATH /10
VS VS 0
STATE OF ODISHA I

351 ABLAPL/0007111/2021  CHAITANYA MALIK @ CHAITA MALIK ACHYUTANANDA PATTANAIK AUL /128 /2021

VS
STATE OF ODISHA

VS
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352 ABLAPL/0007112/2021  TULU SAMANTARAY ACHYUTANANDA PATTANAIK JANKIA P.S. /83 /2021
VS VS 0
STATE OF ODISHA I
353 ABLAPL/0007113/2021  GOPAL JAYAPURIA GYANENDRA CHANDRA SWAIN SUNDARGARH SADAR /293 /2020
VS VS 0
STATE OF ODISHA I
354 ABLAPL/0007114/2021  JATA SAHU @ JOTADHARI SAHU JULU KHANSAMA LOISINGHA(BOLANGIR) /104 /2021
VS VS 0
STATE OF ODISHA I
355 ABLAPL/0007115/2021  NIRANJAN ROUT @ PUNTU SOUBHAGYA KU. DASH ANANDAPUR /106 /2021
VS VS 0
STATE OF ODISHA I
356 ABLAPL/0007116/2021  PUSPANJALI BEHERA PRAHALLADA SAHU KHAJURIPADA /5 /2021
VS VS 0
STATE OF ODISHA I
357 ABLAPL/0007117/2021  SUJAY KUMAR SAHU PRASANNA KUMAR MISHRA KHANTAPADA /121 /2021
VS VS 0
STATE OF ODISHA I
358 ABLAPL/0007118/2021  LIPUN MALLICK SANJT KUMAR DAS JENAPUR /353 /2020
VS VS 0
STATE OF ODISHA Il
359 ABLAPL/0007119/2021  SITURARAY @ JAGADISH ROUTRAY SIDHARTHA MISHRA TANGI /107 /2021
VS VS 0
STATE OF ODISHA I
360 ABLAPL/0007120/2021  ANIL KUMAR PRADHAN ALOK KUMAR PANDA AIR FIELD P.S. /161 /2021
Vs VS 0
STATE OF ODISHA I
361 ABLAPL/0007121/2021  SATYANARAYAN SATPATHY @ SATYANARASURY S4PNPRA DWIBEDI KHANTAPADA /169 /2021
VS VS 0
STATE OF ODISHA I
362 ABLAPL/0007122/2021  NARAYANA JENA BISWARANJAN DALAI BALIANTA P.S. /137 /2021
VS VS 0
STATE OF ODISHA I
363 ABLAPL/0007123/2021  SWETA BEHERA BHABANI SANKAR DAS RAMBHA (KHALLIKOTE) /255 /2021
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VS VS 0
STATE OF ODISHA I

364 ABLAPL/0007124/2021  HABIBULLA KHAN JAYADEBA BEHERA BANAPUR P.S. /195 /2021
VS VS 0
STATE OF ODISHA I

365 WPC(OA)/0000479/2019  RANJITA DASH M/S KISHNA CHANDRA SAHU, R. DAS, D.K. MAHALIK/ /
VS VS 0
STATE OF ODISHA I

366 WPC(OAC)/0002557/2012  KASINATH MOHAPATRA M/S RAMA CHANDRA JENA, M.R. PADHI, SK. NAYAK / /
VS VS 0
STATE OF ODISHA I

367 WPC(OAC)/0002611/2012 SOUBHAGYA SWAIN M/S BIBHUTI BHUSAN DASH /1
VS VS 0
STATE OF ODISHA I

368 WPC(OAC)/0002686/2012 SAHASHRA KUMAR SATPATHY M/SBIGYAN KUMAR SHARMA, A K. SENAPATI /1
VS VS 0
STATE OF ODISHA Il

369 WPC(OAC)/0002888/2012 TARUN KUMAR GANGULI M/SRAS BIHARI MOHAPATRA, D.K. MOHANTY, T.K. BIBWAL
VS VS 0
STATE OF ODISHA I

370 CONTC(CP)/0000335/2018 PRAKASH CHANDRA MISHRA M/S RAMAKANTA SAHOO, PK. KHATEI /1
Vs VS 0
ASIT TRIPATHY, IAS I

371 CONTC(CPC)/0000220/2017 DEBANANDA DALAI M/S D.K. MOHANTY /1
VS VS 0
PRAMOD KUMAR MEHERDA, PRINCIPAL SECRETARY I
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1 75/2021 PRATIMA SAHOO-MP M/SR.C.SWAIN
MATA/132/2019

2 111/2021 M/S. A.K.DAY AND NIGHT MEDICAL STORE,AIIMS CAMPDSRIFA PRASAD NANDA
RVWPET/89/2021

3 170/2021 SANTOSH KUMAR MANDAL-MP M/S.SUMANTA KUMAR NAYAK
WPC(OAC)/2645/2014

4 203/2021 MEENAKHI NAIK-MP SIDDHARTHA SAMAL
TRP(C)/185/2021

5 204/2021 PRIYAMBADA SAHOO-MP SIDDHARTHA SAMAL
TRP(C)/186/2021

6 232/2021 MANORANJAN KAR-MP SAMARENDRA PATTANAIK
FAO/118/2021

7 233/2021 M/S. THE NEW INDIA ASSURANCE COMPANY LIMITED-MSAUMENDRA KUMAR GHOSE
FA0/119/2021

8 234/2021 M/S. THE NEW INDIA ASSURANCE COMPANY LIMITED-MBAUMENDRA KUMAR GHOSE
FAO/119/2021

9 235/2021 M/S. THE NEW INDIA ASSURANCE COMPANY LIMITED-MSAUMENDRA KUMAR GHOSE
FAO/119/2021

10 286/2021 MURALI BEHERA @ MURALIDHAR BEHERA-MP BIJOY DASMOHAPATRA
CMP/312/2021

11 289/2021 BASANTA KU.SAHOO-MP M/SPPRAFULLA KU.RATH
RSA/345/2018

12 455/2021 UNITED INDIA INSURANCE COMPANY LTD.-MP G.PDUTTA
MACA/195/2021

13 456/2021 NATIONAL INSURANCE COMPANY LTD.-MP ANUPAM DASH
MACA/816/2020

14 457/2021 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTOMKSHB.N.UDGATA
MACA/771/2019

15 458/2021 NATIONAL INSURANCE COMPANY LTD.-MP ANUPAM DASH
MACA/798/2020

16 459/2021 NATIONAL INSURANCE COMPANY LTD.-MP ANUPAM DASH
MACA/50/2021

17 520/2021 KISHORE PATRA-MP JAGABANDHU SAHU
CRLA/272/2021

18 530/2021 KISHORE PATRA-MP JAGABANDHU SAHU
CRLA/272/2021

19 531/2021 KISHORE PATRA-MP JAGABANDHU SAHU
CRLA/272/2021

20 532/2021 SIBA PRASAD BAURI-MP M/S.PRASANNA KU.MISHRA
CRLA/295/2014

21 533/2021 CHAUBANA JANI-MP JN.PANDA
CRLA/274/2021

22 534/2021 CHAUBANA JANI-MP JN.PANDA
CRLA/274/2021

23 585/2021 SANJULATA MOHANTA-MP ANJAN KUMAR BISWAL
BLAPL/1940/2021

24 586/2021 PATU @ PRASANTA KUMAR PALEI-MP TANMAY MISHRA
BLAPL/5214/2020

25 587/2021 KESHABANTA MOHANTA-MP ANJAN KUMAR BISWAL
BLAPL/1947/2021

26 588/2021 BATU DALAI @ BATU DALEI-MP ACHYUTANANDA PATTANAIK
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

BLAPL/3448/2021
590/2021
BLAPL/4367/2021
673/2021
ABLAPL/6575/2021
838/2021
CRLMC/1060/2021
839/2021
CRLMC/1061/2021
840/2021
CRLMC/1062/2021
842/2021
CRLMC/1063/2021
843/2021
CRLMC/1064/2021
1119/2021
WA/457/2021
1120/2021
WA/458/2021
1121/2021
WA/458/2021
112212021
WA/458/2021
1123/2021
WA/219/2021
1124/2021
WA/415/2021
7946/2021
WP(C)/17483/2021
7947/2021
WP(C)/17484/2021
7948/2021
WP(C)/17489/2021
7949/2021
WP(C)/17492/2021
7950/2021
WP(C)/17496/2021
7951/2021
WP(C)/17496/2021
7952/2021
WP(C)/4525/2021
7953/2021
WP(C)/17505/2021
7954/2021
WP(C)/17504/2021
7955/2021
WP(C)/17509/2021
7956/2021
WP(C)/17512/2021
7957/2021
WP(C)/17530/2021
7958/2021
WP(C)/17539/2021
7959/2021
WP(C)/17545/2021
7960/2021
WP(C)/17544/2021
7961/2021
WP(C)/17546/2021
7962/2021
WP(C)/17550/2021
7963/2021
WP(C)/17551/2021

NARAYAN PRADHAN-MP

BIRANCHI NARAYAN SAMANTA SINGHAR-MP

JEETENDRA BEURA-MP

JYOTI RANJAN SAMAL @ TUKU SAMAL-MP

MAMATA KUMARI-MP

MAHESH KUMAR AGARWAL-MP

K.SIBARAM ACHARI @ ACHARY-MP

SANJEEV MAHAPATRA-MP

VICE CHANCELLOR, BPUT-MP

VICE CHANCELLOR, BPUT-MP

VICE CHANCELLOR, BPUT-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

TAPASWINI NATH-MP

ANASURYA PATTANAIK-MP

SHRI KAKATEI THAKURAN!I BIJE, KAKATPUR-MP

M/SRAMESWAR AGRO INDUSTRIESPVT. LTD.-MP

PURNA CHANDRA ROUT-MP

PURNA CHANDRA ROUT-MP

URMILA ANTHONY-MP

BASANTA KUMAR KHUNTIA-MP

LAXMIDHAR BISWAL-MP

SANGAM KUMAR SUNDARAY-MP

GOPINATH HANTAL-MP

SHIVAM CONDEV PVT.LTD.-MP

SRINIBAS SAHOO-MP

SUDIPTA KUMAR PANDA-MP

NRUSINGHA CHARAN PRADHAN-MP

BHARATIYA BIKASH PARISAD-MP

SHIB NARAYAN BEHERA-MP

GOURAV MOHANTY

SABYASACHI MISHRA

SANTANU KUMAR SARANGI

SATYABRATA PANDA

DINESH KUMAR MOHANTY

SIDHARTHA RAY

PARTHA SARATHI DAS

SASWAT K. ACHARYA

TUSHAR KANTI SATAPATHY

TUSHAR KANTI SATAPATHY

TUSHAR KANTI SATAPATHY

A.GA.

ADDL. STANDING COUNSEL

PRASANTA KUMAR JENA

PRASANTA KUMAR JENA

GOPINATH MISHRA

JM.PATTANAIK

KAMAL BEHARI PANDA

KAMAL BEHARI PANDA

NIRANJAN BISWAL

AVIJT PATNAIK

TRILOCHAN NANDA

SUJAY PATRA

SANKARACHARYA CHOUDHURY

AMIT PATTNAIK

OM SWARUP

BUDHADEV ROUTRAY

PRAMODA KUMAR DASH

GOPAL PRASAD JENA

ASHOK PATTANAIK

EDUCATIONAL AGENCY R.P. SCIENCE RESIDENTIAL HIGBIHRGESONBRRY ASIRADH, BIDHARPUR-MP
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

7964/2021
WP(C)/2043/2014
7965/2021
WP(C)/2042/2014
7966/2021
WP(C)/2047/2014
7967/2021
WP(C)/7460/2019
7969/2021
WP(C)/17553/2021
7970/2021
WP(C)/17555/2021
7971/2021
WP(C)/17554/2021
7972/2021
WP(C)/17558/2021
7973/2021
WP(C)/17560/2021
7974/2021
WP(C)/17561/2021
7975/2021
WP(C)/12320/2021
7977/2021
WP(C)/17567/2021
7978/2021
WP(C)/17567/2021
7979/2021
WP(C)/17571/2021
7980/2021
WP(C)/7270/2015
7982/2021
WP(C)/17541/2021
7983/2021
WP(C)/17575/2021
7984/2021
WP(C)/17577/2021
7985/2021
WP(C)/18106/2020
7986/2021
WP(C)/17578/2021
7987/2021
WP(C)/17581/2021
7988/2021
WP(C)/17585/2021
7989/2021
WP(C)/17587/2021
7990/2021
WP(C)/17589/2021
7991/2021
WP(C)/17590/2021
7992/2021
WP(C)/17591/2021
7993/2021
WP(C)/3531/2015
7994/2021
WP(C)/17608/2021
7995/2021
WP(C)/17609/2021
7996/2021
WP(C)/17615/2021
7997/2021
WP(C)/17382/2020
7998/2021

LAXMIDHAR SWAIN-MP

PRASANNA KU.SWAIN-MP

DURGA CH.NAYAK-MP

ASHOK KUMAR DASH-MP

BANSIDHAR JENA-MP

ALOK KUMAR SARANGI-MP

PRASANTA KUMAR SAHU-MP

MANAS RANJAN BEHERA-MP

SIBA SHANKAR SAHU-MP

DR. BISWANATH SAHOO-MP

LAKSHINDRA KUMAR SINGH-MP

MD. ISLAM-MP

MD. ISLAM-MP

BIJAY KUMAR SAHU-MP

SANTOSH KUMAR MOHANTY-MP

MRUTYUNJAY DAS-MP

DAMAYANTI SAHOO-MP

SAMARENDRA DEHURY-MP

PRAVAT KUMAR DAS-MP

JY OTIRANJAN MANSINGH-MP

BIDYADHAR BARIK-MP

THE MANAGEMENT OF EXECUTIVE ENGINEER-MP

MANOJKUMAR DAS-MP

PRANA KRUSHNA JENA-MP

RANJAN KUMAR BEHERA-MP

RAJENDRA KHORA-MP

DURYODHAN JENA-MP

ASHAPURNA PRUSTY-MP

BKD LOGISTICSPVT. LTD.-MP

M/SAAY BEE ELECTRICALS AND CONSTRUCTION-MP

M/S GBS COAL CARRIERSPVT. LTD.-MP

GOLAPMANJARI PAHILI-MP
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M/S.PRADIPTA KU.MOHANTY

M/S.PRADIPTA KU.MOHANTY

M/S.PRADIPTA KU.MOHANTY

M/S.DHULIRAM PATTANAYAK

ACHYUTANANDA PATTANAIK

SUBHADUTTA ROUTRAY

PRAMODA KUMAR DASH

SANJAY RATH

PRAMODA KUMAR DASH

SANJAY RATH

SAROJKUMAR MISHRA

RAMESH SAHOO

RAMESH SAHOO

SATYAJT SAMAL

M/S.NIRMAL CHANDRA MOHANTY

GYANENDRA CHANDRA SWAIN

KANANBALA ROY CHOUDHURY

RABINDRA NATH PRUSTY

DAYANANDA MOHAPATRA

SHASHI BHUSAN JENA

MANOJA KUMAR KHUNTIA

AJODHYA RANJAN DASH

ACHYUTANANDA PATTANAIK

ACHYUTANANDA PATTANAIK

BIRAJA PRASANNA DAS

JAJATI KESHARI KHUNTIA

M/S.SABITA RANJAN PATTNAIK

MAHES DAS

AVIJIT PATNAIK

PAMI RATH

PRASENJEET MOHAPATRA

M/S.DHULIRAM PATTANAYAK
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95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

WP(C)/7461/2019
7999/2021
WP(C)/7462/2019
8000/2021
WP(C)/17336/2020
8001/2021
WP(C)/2045/2014
8002/2021
WP(C)/17620/2021
8004/2021
WP(C)/2046/2014
8005/2021
WP(C)/2044/2014
8006/2021
WP(C)/36745/2020
8007/2021
WP(C)/17623/2021
8008/2021
WP(C)/33984/2020
8009/2021
WP(C)/2048/2014
8010/2021
WP(C)/17585/2021
8011/2021
WP(C)/34117/2020
8012/2021
WP(C)/17627/2021
8013/2021
WP(C)/17634/2021
205/2021
TRP(C)/235/2020
236/2021
FAO/117/2012
589/2021
BLAPL/390/2020
670/2021
ABLAPL/14993/2020
671/2021
ABLAPL/6522/2021
672/2021
ABLAPL/5072/2021
841/2021
CRLMC/418/2021
7968/2021
WP(C)/16727/2021
7976/2021
WP(C)/17222/2021
7981/2021
WP(C)/36082/2020

PRAFUL KUMAR SETHI-MP

M/sVASUNDHARA COAL CARRIESPVT.LTD.-MP

KESHAB BEHERA-MP

EE(ELECTRICAL)-MP

PRAFULLA KU.NAYAK-MP

ALEKH MALLICK-MP

SHYAMLAL GOEL-MP

KESHAB CHANDRA PARIDA-MP

CHAITANYA SUNA-MP

NABAGHANA BARIK-MP

THE MANAGEMENT OF EXECUTIVE ENGINEER-MP

M/S.DHULIRAM PATTANAYAK

PRASANJEET MOHAPATRA

M/S.PRADIPTA KU.MOHANTY

PRASANTA KUMAR TRIPATHY

M/S.PRADIPTA KU.MOHANTY

M/S.PRADIPTA KU.MOHANTY

TUSAR KUMAR MISHRA

DAYANANDA MOHAPATRA

G.N.MISHRA

M/S.PRADIPTA KU.MOHANTY

AJODHYA RANJAN DASH

SOCIAL WELFARE AGENCY AND TRAINING INSTITUTE (SQ&R)WBHAN RATH

ODI RAY INDUSTRIESLTD.-MP
PARAMANANDA NAIK-MP
SHRUTI MISHRA-MP
MAHENDRA MAHANTA-MP
JAYARAM SWAIN @ JAI-MP
SILU ROUT-MP

SANTOSH SAMAL @ ASHIQUE @ ASHIK-MP
BIPIN SWAIN @ HADA-MP
MINATI POLAI-MP

KARTIK SAHOO-MP

M/S. SONTHALIA RICE MILL-MP

RAJESH KUMAR MOHAPATRA-MP
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SOUMYA DEV RAY

AYUSMAN MAHANTA





